INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSE LIST FOR DIVISION BENCH

BEFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBER & RAJESH KUMAR, ACCOUNTANT MEMBER

[A] JAYAKISHAN YOUTH CLUB

[A] DINDAYAL AGARWAL
[A] SATYABRATA PANDA

[D] SISHU KALYAN SAMITY SCB

[A] SIDHANT FINANCIAL SERVICES LIMITED

6 ITA'| 619 | CTK | 2025 | 2012-13 [A] SIDHANT FINANCIAL SERVICES LIMITED

7 ITA | 620 | CTK | 2025 | 2014-15 [A] SIDHANT FINANCIAL SERVICES LIMITED
8 ITA | 624 2025 | 2017-18 |[A]NEELACHAL MISSION
| 9 ITA | 626 | CTK | 2025 | 2009-10 |[A] CHHABI LATA SAHU

| 10 | ITA] 710 | CTK | 2025 | 2020-21 I[A] ANANTA CHANDRA KHUNTIA
!‘ ' ' .- r

1T | ITA| 723 | CTK | 2025 | 2014-15 [A] SRI NITAN KUMAR JAISWAL

12 | ITA | 730 | CTK | 2025 | 2019-20 |[A] ANIL KUMAR SUREKA
I. _—I_—-_ __———______———______——_______
13 | ITA CTK | 2025 | 2006-07 |[D] RAJDHANI SYSTEMS & ESTATES PRIVATE LIMITED
14 | ITA 733 | CTK | 2025 | 2005-06 ([D] RAJDHANISYSTEMS & ESTATES PRIVATE LIMITED
15 [ ITA | 734 | CTK | 2025 | 2004-05 ||

[DIHITECH ESTATES & PROMOTERS PRIVATE LIMITED

D] RAJDHANI SYSTEMS & ESTATES PRIVATE LIMITED

16 | ITA| 737 | CTK | 2025 | 2003-04

[D]HI TECH ESTATES & PROMOTERS PRIVATE LIMITED
[A] RANJAN KUMAR SAHU

[A] RANJAN KUMAR SAHU
[A] NIKUNJ PANSARI

2011-12 |[A] PRAFULLA KUMAR BIDHARA
=] B miorememny e ——
2011-12  |[A] PRAFULLA KUMAR BIDHARA

__h__

| 2014-15 |[[A] PRAVEEN GARG HUE

2014-15 |[A] PRAVEEN GARG HUF

2017-18 |[A] RASHESWAR DEY
2020-21  |[A] ALOK KHATUA

== — = ﬁ = ==




INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSE LIST FOR DIVISION BENCH

BEFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBER & RAJESH KUMAR, ACCOUNTANT MEMBER

Appeal No.

ITA | 181 | CTK | 2024

DATED: 17/03/2026 (TUESDAY) HYBRID BENCH AT 11 .00 AM
Google Meeting Link : https://meet.google.com/ron-rrqo-ant

A.Y. Name of the Assessee

2014-15 |[A] ODISHA POWER TRANSMISSION CORPORATION LTD

2 | A 2025 [ 2013-14 [[A]SM AGRO PLANTERS AND PROCESSORS PVT LTD
3 5| CTK 2017-18 |[A] MEENA ZARDA PRODUCTS PRIVATE LIMITED -
5 2016-17 |[A] SHIVAM CONDEV PRIVATE LIMITED _
6 CTK | 2025 | 2017-18 |[A] SHIVAM CONDEV PRIVATE LIMITED -
7 | ma [659] cTk | 2025 | 201819 |[A]SHIVAM CONDEY PRIVATE LIMITED N -
8 | ITA | 860 | cTK | 2025 [A] SHIVAM CONDEV PRIVATE LIMITED -
| 9 | A |61 CTK [A] SHIVAM CONDEV PRIVATE LIMITED -
[ 10 | 1TA [667] CTK | 2025| 2017-18 |[A] PRITILATA PARIDA _
11 | 1TA | 713] Tk | 2028 [A] B C BHUYAN CONSTRUCTIONS PRIVATE LIMITED -
12 | 1mA [ 714] Tk | 2025 | 201213 |[AB G BHUYAN CONSTRUCTIONS PRIVATE LIMITED -
13 | 1TA | 715 cTk [ 2025 | 2013-14 |{A]B G BHUYAN CONSTRUCTIONS PRIVATE LIMITED -
14 | 1A | 716 2025 | 2014-15 |[A]B C BHUYAN CONSTRUCTIONS PRIVATE LIMITED -
15 | 1TA [ 717| cTk | 2025 | 2015-16 |{AlB G BHUYAN CONSTRUCTIONS PRIVATE LIMITED _
16 | TA CTK | 2025 | 2022-23 |[A]B C BHUYAN CONSTRUGTIONS PRIVATE LIMITED -
17 | 1ma CTK | 2025 [E] B C BHUYAN CONSTRUCTIONS PRIVATE LIMITED -
18 | ITA | 759| CTK | 2025| 2018-19 |[A]KABITA BEHERA -
19 | 1A | 760 | CTK :_2025 2017-18 |[A] BADAL KUMAR MOHANTY - _
20 | ITA [ 801] CTk | 2025 | 202021 |[AIVIIAY KUMAR TRIPATH _
| 21 | ma | 35 | cTk | 2026 | 201819 [A] MEHENDIPUR STEELS PRIVATE LIMITED )
| 22 | A 36 | CTK | 2026 | 2019-20 |{A] MEHENDIPUR STEELS PRIVATE LIMITED =
| 23 _I_TA 802| CTK | 2025 | 2026-27 |[A] BASUDEV EDUCATIONAL CHARITABLE TRUST -
24 | 1TA m CTK | 2026 [A] SANGRAM MISHRA _
25 67 | CTK | 2026 | 2016-17 |[A]INDIAN METALS AND FERRO ALLOYS LIMITED
26 | ITA | 69 | CTK [ 2026 | 201415 |[A] ROYAL MAHANAGAR DEVELOPERS - =
27 | A | 70 | cTk | 2026 | 201516 |{A]M/S. OLASSIC LoGISTIoS - -
| 28 | ImA | 200 CTK | 2026 _231 617 [IATKL IIE_FRABUILD PRIVATE LIMITED B _




INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK

CAUSE LIST FOR DIVISION BENCH

BEFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBER & RAJESH KUMAR, ACCOUNTANT MEMBER

DATED: 18/03/2026 (WEDNESDAY) HYBRID BENCH AT 11 .00 AM

Appeal No.

Google Meeting Link : https://meet.google.com/ron-rrqo-ant

095

CTK

2025

2025

—

A.Y.

ITA | 474 | CTK | 2025 | 2017-18 [[A] INDU KUMARI

Name of the Assessee

ITA'| 560 | CTK| 2025 | 2011-12 |[A] YASHWANT SINGH THAKUR

2017-18

[A] DAITARI SAHOO

2017-18

CTK

13

l

ITA| 798 | CTK | 2025

14
| 15
| 16

17

675 | CTK 2025

T

2025

2017-18

2025 | 2018-19 [[A] MAHENDRA MEHER

684 CTK 2025

| ITA| 799 | CTK | 2025

18
9

20

27

41 | CTK | 2026

2016-17

[A] DAITARI SAHOO

[A] HULAS PRADHAN

2019-20
2017-18

A] KISHORE KUMAR MOHAPATRA
P AN WA

2015-16
2016-17

2015-16

CTK

2026

117 | CTK | 2026 l 2019-20

2016-17

[A] TRINATH PARIDA

[A] ANIL CHOUDHARY

[A] BERHAMPUR DEVELOPMENT AUTHORITY

[A] BERHAMPUR DEVELOPMENT AUTHORITY

[A] ASHISH KUMAR PANDA
wsseatdeivsilniuhidointive i SN

[A] ARJUN REALTORS

2017-18

2017-18

[A] MAHALAXMI BHANDAR

[A] MAHALAXMI BHANDAR

[A] JAGANNATH FOOD PROCESSORS

-
(D
3 |
Q
-
x
W



INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK

CAUSE LIST FOR DIVISION BENCH

BEFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBER & RAJESH KUMAR, ACCOUNTANT MEMBER

S.N.

1 [ITA]| 343 2023

ITA| 344 |CTK| 2023

DATED: 19/03/2026 (THURSDAY) HYBRID BENCH AT 11.00 AM

CTK] 2025

Appeal Number

AY

—_—

2014 15

Name of the assessee

[A] NILGIRI ENGINEERING CO-OPERATIVE SOCIETY LIMITED

2018-19

CTK

ITA

ITA |

202
-—.l—_

402 [ CTK

2015-16

[A] NILGIRI ENGINEERING CO-OPERATIVE SOCIETY LIMITED
heaibanbisitummimbtatttethiilsniveitiininddil il egiails
|[A]ALEKHA JENA

o 2014-15

439 [CTK| 2025
—

A 545|CTK

CTK

2018-19

I 2019-20

2025

2025

ITA

ITA

ITA

12

14

15

i ¥4

ITA

ITA

ITA

643
673
677

202
S S

605 | CTK

—

2017-18

[A] RAJKUMAR SINGH

ILA] ORISSA STATE CO-OPERATIVE HANDICRAFTS CORPORATION LIMITED

613 | CTK]| 2025
CTK| 2025

CTK

ITA

18

19

ITA

806

CTK

807 |CTK

ITA| 808 |C

20

ITA| 8

ol

23

ITA] 809

2011-12

5| 2017-18 |[A] BRAJA KISHORE JENA

[A] BADRI NARAYAN PATTANAIK

CTK] 2025 2017-18 |[D] MASTANA WINES

803 2025| 2015-
804 2025

__“——

2025| 2017-18 ([D] MASTANA WINES

2015-16

805|CTK| 2025 2015 16

TK] 2025

2016 17

24
25

— —
810 | CTK 2025' 2017 18 A
201 7—1 8 |[A]THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LIMITED

11| CTK| 2025

ITA| 813

CTKI 2025

ITA| 812 | CTK| 2025

| =

[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LIMITED
[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LIMITED

2025 201 6-17 |[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LIMITED
2025

[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LIMITED

2017 18

I[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LIMITED

b

ITA

26

27

I-__

ITA]

814
12 |CTK| 2026

CTK

2025 2018- 1 9

ITA

28
29

ITA
ITA

30

ITA |

17 |CTK 2026

27

28

CTK

38 |CTK| 2026

A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LIMITED

[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LIMITED

[A] DEEPAK KUMAR SAHOO

r

CTK| 2026 2011 12 I[A] SIRRUS ENGINEERING PRIVATE LIMITED

*—

2026




INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK

CAUSE LIST FOR DIVISION BENCH

BEFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBER & RAJESH KUMAR, ACCOUNTANT MEMBER

DATED: 20/03/2026 (FRIDAY) HYBRID BENCH AT 11.00 AM

Google Meetmg Link : https //meet.google.com/ron-rrqo-ant

Name of the Assessee

[A] SH REE BHARAT MOTORS LIMITED
e .

[A] SHREE BHARAT MOTORS LIMITED

[A] SHREE BHARAT MOTORS LIMITED

[A] SHREE BHARAT MOTORS LIMITED

[A] SHREE BHARAT MOTORS LIMITED

\

[A] SHREE BHARAT MOTORS LIMITED
[A] BHARAT CAARRIERS LIMITED

[A] BHARAT CAARRIERS LIMITED

[A] BHARAT CAARRIERS LIMITED

[A] BHARAT CAARRIERS LIMITED
[A] BHARAT CAARRIERS LIMITED

[A] BHARAT CAARRIERS LIMITED

[A] BHARAT MOTORS LIMITED

[A] BHARAT MOTORS LIMITED

[A] BHARAT MOTORS LIMITED
[A] BHARAT MOTORS LIMITED

[A] BHARAT MOTORS LIMITED

[A] BHARAT MOTORS LIMITED

[A] BHARAT MOTORS LIMITED

[A] ARSS DEVELOPERS LIMITED

ILA] NARAMSETTI PRASAD RAQ

|[A] UDAY CHAND JAIN

[A] MALYADRI BATHINA

2025 2018-19 [D] OMPRAKASH GUPTA

[D] OMPRAKASH GUPTA

[A] AMIYA PRASAD MISHRA

[A] ARSS INFRASTRUCTURE PROJECTS LIMITED

2026 | 2012-13 [[A] ARSS INFRASTRUCTURE PROJECTS LIMITED

2026 | 2013-14 |[A] ARSS INFRASTRUCTURE PROJECTS LIMITED

[A] ARSS INFRASTRUCTURE PROJECTS LIMITED

[A] ARSS INFRASTRUCTURE PROJECTS LIMITED

[A] ARSS INFRASTRUCTURE PROJECTS LIMITED

S.N. Appeal Number A.Y.
| _1 IT(SS)A| 16 |CTK 2025 2010-11
—2 IT(S-S)A 1—7 CTK]| 2025 20_11-T2
3. IT(SS)A| 18 CTKI2O25 2012-13
4 19 2013-14
5 20 2015-16
6 21 2016-17
| 7 22 2_010-11
8 |IT(SS)A| 23 2011 -1_2
9 y 24 |CTK| 2025| 2012-13
10 [IT(SS)A| 25 2025 2013-T4
11 IT(SS_)A 26 |CTK 2055 2015-16
-
CTK| 2025| 2016-17
CTK] 2025 .-'2010-11
29 CTKI 2025 2011-12
15 [IT(SS)A| 30 2025 201_2-13
16 CTK] 2025
17 32 |CTK 202;3
| J18 IT(SS)A| 33 |CTK|2025| 2016-17
19 IT_A 600 CTKI2_O-25 2CT1 7-18
20 ITA | 375 CTK 2025| 2012-13
| 21 ITﬂT 389 | CTK| 2025| 2018-19
I 1
22 ITA 1482 |CTK| 2025| 2018-19
23 ITT'-‘« 614 | CTK| 2025 20_20 21
.’-24 ITA | 635|CTK
25 ITA |654 CTKL 2025 2018-1_9
26 ITA 664 |CTK|2025| 2009-10
27 ITﬂT 48 CTKI2O26 2OT1-12
_28 ITA | 49 |CTK
29 ITA ;0 CTK
30 | ITA | 51 |CTK]| 2026 | 2014-15
31 ITA 52- DTK 2026 | 2015_--1(:‘:'_I
i feie . S it
32 ITA o3 |CTK| 2026 2017-18
3_3 ITA I
34 I_ITA
A —
35 ITA
36 ITA_ _76 CTK 2026| 202_2_:23

[A] ARSS INFRASTRUCTURE PROJECTS LIMITED

e ————————————————————————————————————

——\—

_m

[A] ODISHA HYDRO POWER CORPORATION LIMITED

= “ - = == “ ——

CM

.
|




2021-22

i TA CTK 2026 [A] RAJUL AGARWAL
- 94 | CTK| 2026 | 2020-21 |[A] R_AJU_LAGARWAL
ITA 2026 2020-21 [A] RAJESH AGARWAL
20 | ma 5 | cTk| 2026 2020-21 |[A] AN_US_HKAAGARWAL
21 ITA Lge CTK| 2026 | 2021-22 |[A] ANUSHKA AGARWAL
42 | ITA | 97 2026 | 2020- 21 [A] SAKSHI AGARWAL
- i

ITA

ITA

ITA

100|CTK'2026

ITA

ITA

49

ITA

ITA

o0

|
48 ITA 2026

98 2026I 2021 -22
99 CTK 2026 2020-21

[A]SN EHIL AGARWAL

2021-22

101 | CTK| 2026

102 [CTK| 2026

2020-21

2020-21

110

114 | CTK 2026

2026

A ————
[A] SAKSHI AGARWAL

[A] SNEHIL AGARWAL

[A] SUNIL KUMAR AGARWAL

2020-21

2020-21 [A] ANILAGARWAL

[A] PRIYANKA AGARWAL
[A] SUBASH AGARWAL

[A] SOURAB AGARWAL

2021-22 |[A] SOURAB AGARWAL

[A] SOURAB AGARWAL (HUF)

113 cTK] 2026 [A] SOURAB AGARWAL

2019-20 |[A] SOURAB AGARWAL

B

g %ssmant Rega!m"l.\-,‘_
Acome Tax Appeliate Tribungd

(uttack Bench:Cuttach 7~



